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Shri Radfaa Raman: May I know if 
the two Dakotas which are now in use 
and which arc to be replaced by :hese‘ 
Viscount aircraft shall remain in use 
till We receive the new aircraft; and 
w*ll it be safe for the present Dakotas 
to continue till that time?

Sardar MaJithU: Yes, it is perfect
l y  safe to keep Iheie Dakotas in ser-
ivice— we tnkc’ no risks with our
IV.I.P’s. They will u 'rfectly  ser-
(SĤ iceab e till the new aircraft turn up 
—and even after thai.

•ft 'STFT
% W>Vfr
w #  f: ?

Sardar Majithia: The President, the
Prime Minister, the Minister Of Defence 
including the Minister of Defence Or
ganisation, other Ministers of the 
Central Cabinet and Deputy Ministers 
of Defence, the Chief of Staff, the 
Commander-in-Chief of the Army, the 
Commander-in-Chief of the Navy nnd 
the Commander-in-Chief of the Air 
Force the latter subject to the avail
ability of the aircraft.

Shri Radha Raman: May I know 
when this “V.I.P.” started to be used 
in India? .

Sardar Majithia: It is difficult for 
me to say when it started, but it is 
an ordinary thing; V.I.P. means very 
important personage.

Dr. Ram Snbhag Singh: May I
know why the otiier Deputy Ministers, 
Ministers of State and Ministers of 
Cabinet rank and the Vice-President 
are excluded from this term?

Sardar Majithia: Because the num
ber of aircraft is so very small, it 
will not be possible to make them 
available for all the M inisters. And 
even to the others I gave a rider at 
the end. that is, subject to the avail
ability  of the aircraft. I f  the aircraft 
fire available, the Minister o f  Defence 
onwards get it, otherw ise not. It is 
prim arily m eant for the tw o persons,

that is the President and the Prime 
Minister.

T aj M ahal G ardens

*1360. Dr. Ram Subhag Singh; Will 
the Minister o f Education be pleasod 
to state:

(a) whether there is a proposal 
that the Government of India should 
take over the management of the Taj 
Mahal Gardens from the Uttar Pra- 
deeh Government; and

(b) if so, the reasons therefor?

The Parliamentary Secretary to the 
Minister of Education (Dr. M. M. Das):
(a) Yes. Sir.

(b) Where, as in this case, the 
arch»ological gardens form an inte
gral part of a monument of national 
importance, it is necessary that the 
Department that looks after th  ̂ monu
ment should also manage the gardens.

I may add for the information of 
the hon. Member that prior to 1946, 
the archaeological monuments ind 
gardens were looked after and main
tained by the Central p.W.D. and the 
Provincial 'P.W.D, respectively. It 
was decided in 1946̂  that the Depart
ment of Archaeology should resume 
direct control over both the monu
ments and the gardens. Followiiig 
this decision, the Delhi gardens were 
taken ovar from the Central P.W.D. 
in January, 1950 and now the Agra 
gardens are to be taken over.

Shri T. N. Singh; May I know whev 
ther the Government will refund the 
amount of money soent by the UP. 
Government in maintaining the gardens 
for the last six or seven years?

Dr. M. M. Das: The U. P. Goveri)-
ment has not spent any money at ali*  ̂
on the other hand, we have paid 
them agency charges for maintaining 
the gardens.

Sardar Hnkam Singh: Will thoum 
agency charges be refunded?

Shri B. S. Murlhy: May I know
w hether it is the intention o f  th# 
ernm ent to take over  all the ca rd m ^
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wiierever theire are any ancient monu- 
m^ts?

Dr. M. M. Das: So far as part A
States are concerned, there is only 
one ^̂ â den, the Pinjore Gardens in 
Punjab. The 'Punjab Government re
quested the Central Government that 
they should be allowed to look after 
these Gardens for which they will not 
take any agency charges at all. The 
Central Government have given them 
permission to look after these Gardens 
and maintain them up till 1955. The 
matter will be considered again in
1955. There are no other gardens 
managed by State P.W.D. so far as 
Part A States are concerned. So far 
as Part B States are concerned, there 
are two gardens in Mysore and one 
in Rajasthan. Those three gardens 
are at present being maintained by the 
State Public Works Departments.

A nthropological  Investigations

*1361. Shri S. C. Samanta: Will the 
Minister of Education be pleased to 
state:

(a) whether it is a fact that an*
thropological investigations on the
lives and social patterns of the people
of Bengal and Uttar Pradesh are being 
carried out;

(b) if so, the date when th.- work 
began;

(r) whether the data so far col
lected have been tabulated; and

(d) if so, the ex tent of sim ilari
ties so far detected?

The Parliamentary Secretary to the 
Minister of Education (Dr. M. ML Das):
(a) Yes.

(b) In 1950 in Bengal and in 1953 
in Uttar Pradeish.

(c) Yes.

(d) The investigations in the two 
States were caMed out for different 
purposes. Hence no comparison is 
possible.

Shri S. C. Samanta: May I know 
what sum of money ha,s up till now

been spent in Bengal and Uttar Pra
desh?

Dr. M. M. Dasr. So far these investi^ 
gallons are concerned, in Bengal dur
ing 1950-52. the totai expenditure was 
Rs. 12.210. and in Uttar Pradesh dur
ing 1953 the total expenditure was Rs. 
3,930.

Shri S. C. Samanta: May I know 
whether mch experiments are being 
carried out in any other parts of 
India?

Dr. M. M. Das: Sir. experiments 
upon social inter group tensions have 
been carried out in different parts of 
the country; in Bombay under iProf. 
C. N. Vakil of the Bombay University, 
in Lucknow under Prof. Kali Prasad; 
in Punjab under Dr. Parasram; in 
Ahmedabad under Prot Kamala Chou- 
dhury; in Bengal under Dr. B. S. 
Guha, Director of Anthropology of the 
Central Government.

Shri S. C. Samanta: In view of the 
fact that Government is carrying out 
anthropological investigations on the 
lives of people and on sociai patterns, 
may I know whether Government will 
take care to compare these with simi
lar facts T/egardingl peoplie Jof other 
places to find out the results?

Dr. M. M. Das: Investigation*- have 
been carried out and are being carried 
out in Uttar Pradesh to find out the 
social patterns of communities. • I do 
not know whether it is contemplated 
by the Government to compare these 
with the Bengal people, I will find 
out and inform the hon. Member.

Shri N. B. Chowdhury: May i know 
how it is stated that social tension is 
related to social patterns?

Dr. M. M. Das: There is no connec
tion between the two,

Shri Achuthan: May I know what 
was the special reason for taking up 
thesfr inveis.tigations in a particular 
State without taking up the same 
throughout the country at difTerent 
places?




